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Financial assistance to Kanyakumari 
Township Committee for facilities to 

Touxlsts ;

958. SHRI K  T. KOSALRAM: Will 
the Minister of TOURISM AND 
CIVIL AVIATION be pleased to 
state:

(a) whether the Kanyakumari 
Township Committee has sent a re-
quest to the Government of India 
seeking financial assistance for pro-
viding basic minimum facilities to 
both inland and foreign tourists; and

(b) if so, that details of the propo-
sal and the action taken thereon?

THE MINISTER OF TOURISM
AND C m L  AVIATION (SHRI A. P. 
SHARMA): (a) No, Sir.

(b) Does not arise.
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Repayment ®f Loans advanced by 
Financial Institutions

960. SHRI ARUN KUMAR NEHRU: 
Will the Minister of FINANCE be 
pleased to state: "*

(a) names of all public and private 
limited companies to whom financial 
institutions IFC, IDBI, ICICI have 
advanced loans in excess of 5 crore»; 
and

(b) names out of the above, which 
have defaulted in loan repayments/ 
Interest payments in the past one

■year? .

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) Thft
names of the companies to wfiom the 
Industrial Development Bank of 
India and the Industrial Finance 
Corporation of India as on 30-6-81 
and the Industrial Credit awl Invest-
ment Corporation ot£ India &« 0*
30-9-81 had individually disbursed 
assistance of more than Rs. 5 crores 
are given in the attached statement.

(b) Government does not consider 
it proper to publicise the names of 
industrial concerns who are in de-
fault at a particular point of time as 
this may adversely affect their cre- 
dit-worthiness in the market.

, Statement

1. Andhra Pradesh Paper Mills
Ltd. '(

2. Apollo Tyere Ltd.
3. Ashok Paper Mills Ltd.
4. Associated Cement Companies

Ltd. .
5. Ahemadabad Mfg. and Calico.




